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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 26th March, 2025

S.0. 1444(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4060(E) Dated:19/09/2024 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH-168G
in the stretch of land from Km. 104.4 to Km. 129.775 (Village of Bhiloda, Lilchha, Khalwad) in the district of
ARVALLLI in the state of GUIARAT

And whereas the substance of the said notification has been published in “The Indian Express” and
“Sandesh” both on date 09-10-2024 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-168G in the
stretch of land from Km. 104.4 to Km. 129.775 ( Village of Bhiloda, Lilchha, Khalwad) in the district of
ARVALLLI in the state of GUJARAT

State: GUJARAT ||District: ARVALLI
SI. No. ||Survey/Plot Number|| Type of Land ||Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 | 3 L4 5 | 6
|Taluk: Bhiloda
IVillage: Khalvad
1 119/ P-1 Private Agriculture 0.2976||Kalaswa Kantibhai
Nanjibhai
2 120 Private Agriculture 0.466(|Fanat Bhimajibhai
Khulbhai
3 121 Private Agriculture 0.3104||Fanat Somabhai
Sukabhais V.Orat

Dhuliben, Fanat
Nanjibhai Sonabhai,
Fanat Kamlaben
Sonabhai, Fanat
Manjibhai Sukabhai,
Fanat Thawariben
Sukabhai, Fanat
Bijuben Sukabhai,
Fanat Rasilaben
Sukabhai, Fanat
Somiben Sukabhai,
Fanat Jamkuben
Sukabhai, Fanat
G.V.Ben Dhulabhais
V.Orat, Fanat
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Bhimjibhai Dhulabhai,
Fanat Lakshmabhai
Dhulabhai, Fanat
Kiranbhai Dhulabhai,
Fanat Navliben
Somabhai, Fanat
Surjibhai Somabhai,
Fanat Shakriben
Sukabhai, Fanat
Gautamben Sukabhai,
Fanat Sukabhai
Rupabhais V.Orata
Motiben, Fanat
Gauriben Sukabhai,
Fanat Bachuben
Kalabhai, Fanat
Rakeshbhai Kalabhai,
Fanat Anujaben
Kalabhai, Fanat
Sandhyaben Kalabhai,
Fanat Nishaben
Kalabhai

4 127

Private

Agriculture

0.6826

Fanat Somabhai
Sukabhais V.Orat
Dhuliben, Fanat
Nanjibhai Sonabhai,
Fanat Kamlaben
Sonabhai, Fanat
Manjibhai Sukabhai,
Fanat Thawariben
Sukabhai, Fanat
Bijuben Sukabhai,
Fanat Rasilaben
Sukabhai, Fanat
Somiben Sukabhai,
Fanat Jamkuben
Sukabhai, Fanat
G.V.Ben Dhulabhais
V.Orat, Fanat
Bhimjibhai Dhulabhai,
Fanat Lakshmabhai
Dhulabhai, Fanat
Kiranbhai Dhulabhai,
Fanat Navliben
Somabhai, Fanat
Surjibhai Somabhai,
Fanat Shakriben
Sukabhai, Fanat
Gautamben Sukabhai,
Fanat Sukabhai
Rupabhais V.Orata
Motiben, Fanat
Gauriben Sukabhai,
Fanat Bachuben
Kalabhai, Fanat
Rakeshbhai Kalabhai,
Fanat Anujaben
Kalabhai, Fanat
Sandhyaben Kalabhai,
Fanat Nishaben
Kalabhai
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128

Private

Agriculture

0.102

Pandya Girishbhai
Amritlal, Pandya
Kaushik Kumar
Amritlal, Pandya
Lilaben Amritlal

129

Private

Agriculture

0.5647

Pandya Girishbhai
Amritlal, Pandya
Kaushik Kumar
Amritlal, Pandya
Lilaben Amritlal

130

Private

Agriculture

0.0829

Pandya Ichchaben
Babulal, Pandya
Bharatkumar Babulal,
Pandya Dilipkumar
Babulal, Pandya Vijay
Kumar Babulal,
Pandya Vipul Kumar
Babulal

131

Private

Agriculture

0.5983

Ninama Naniben
Nanjibhai, Ninama
Manjibhai Nanjibhai,
Ninama Dahabhai
Nanjibhai, Ninama
Premjibhai Nanjibhai,
Ninama Ramijibhai
Nanjibhai, Ninama
Dhuljibhai Nanjibhai,
Ninama Mangilal
Nanjibhai

Private

Agriculture

0.0411

Pandor Alkhiben
Punjabhai, Pandor
Bencherbhai Punjabhai

10

261

Private

Agriculture

0.2006

Pandor Alkhiben
Punjabhai, Pandor
Bencherbhai Punjabhai

11

268

Private

Agriculture

0.0014

Dabhi Manubhai
Jaganbhai, Dabhi
Kamuben Manubhais
wife, Dabhi
Manjulaben
Sanjaybhai, Dabhi
Rajanbhai Sanjaybhai,
Dabhi Saraswatiben
Sanjaybhai, Research
No. 4,5,6 Manjulaben
Sanjaybhai, Dabhi
Dilipbhai Manubhai,
Dabhi Urmilaben
Manubhai, Dabhi
Indiraben Manubhai,
Dabhi Praveenaben.
Manubhai

|Vi||age: Li

Ichha

12

106

Private

Agriculture

0.149

Bhagora Jagubhai
Kawajibhai

13

108

Private

Agriculture

0.2011

Prajapat Alkhiben
Jethabhais widhva Orat
Prajapat Dhulabhai
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Jethabhai Prajapat
Ramilaben Jethabhai
Prajapat Nimlaben
Jethabhai Prajapat
Maniben Khemabhais
wife, Prajapati
Kailashben
Khemabhai, Prajapati
Kamlaben Khemabhai,
Prajapati Babubhai
Khemabbhai, Prajapat
Nathiben Joitabhai,
Prajapat Sanchiben
Joitabhai, Prajapat
Leelaben Joitabhai,
Prajapat Kantibhai
Joitabhai, Prajapat
Dasharathbhai
Joitabhai, Prajapat
Ushaben Joitabhai,
Prajapat Dahiben
Hirabhai, Prajapat
Sajiben Hirabhai,
Prajapat Maniben
Hirabhai, Prajapat
Lakhuben
Chhaganbhai, Prajapat
Jashiben Jaswantbhai,
Prajapat Ashwinbhai
Chhaganbhai, Prajapat
Kapilaben
Chhaganbhai, Prajapat
Dixit Kumar
Jaswantbhai, Prajapat
Arvindbhai Lakhabhai,
Prajapat Maheshbhai
Lakhabhai, Prajapat
Nareshbhai Lakhabhai,
Prajapati Dahiben
Jivabhai, Prajapati
Madhuben Jivabhai,
Prajapati Geetaben
Jivabhai, Prajapati
Girishbhai Jivabhai,

14

109

Private

Agriculture

0.6714

Bhagora Nanjibhai
Kalabhai Bhagora
Kamjibhai Kalabhai
Bhagora Deviben
Wagha Kalas V.Orat
Bhagora Kankuben
Vagjibhai Bhagora
Kodriben Vagjibhai
Bhagora Dhuliben
Vagjibhai Bhagora
Shakariben Vagjibhai
Bhagora Dalliben
Vagjibhai Bhagora
Surjibhai Vagjibhai
Bhagora Kamji
Jagannaji Bhagora
Alkhiben Thavarajis
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V.Orat Bhagora
Limbaji Thavaraji
Bhagora Manji
Thavaraji Bhagora
Sukiben Thavaraji
Bhagora Jiviben
Thavaraji Bhagora
Jiviben Devjibhai,
Bhagora Maganbhai
Devijibhai, Bhagora
Babubhai Devjibhai,
Bhagora Vajiben
Kavjibhais V.Orat,
Bhagora Shantaben
Kavjibhai, Bhagora
Jagubhai Kavjibhai,
Bhagora Ravi Shankar
Kavjibhai, Bhagora
Babubhai Kavjibhai,
Bhagora Champaben
Kavjibhai, Bhagora
Manguben Kamjibhai,
Bhagora Rameshbhai
Kamjibhai, Bhagora
Girishbhai Kamjibhai,
Bhagora Jitendrabhai
Kamjibhai, Bhagora
Bhupendrabhai
Kamjibhai, Bhagora
Sanjaybhai Kamjibhai

15

110

Private

Agriculture

0.4951

Prijpat Amritbhai
Madhabhai, Prijpat
Amritbhai Madhabhai,
Prijpat Ramala
Madhabhai, Prijpat
Hansaben Madhabhai,
Prijpat Arkiben
Dulabhai, Prijpat
Daabhai Khaambabhai,
Prajapat Jeevabhai
Khemabhai, Prijpat
Chandubhai
Madhabhai, Prijpat
Josnaben Dulabhai,
Prijpat Geetaben
Dulabhai, Prijpat
Deenabhai Dhahabhai.

16

118/1

Private

Agriculture

0.0049

Ninama Mahendrabhai
Kalaji

17

119

Private

Agriculture

0.2355

Bhagora Limbabhai
Thavarabhai ki V.Orat,
Manguben Bhagora
Maksibhai Limbaji
Bhagora Babubhai
Limbaji Bhagora
Nayanaben Limba

18

120

Private

Agriculture

0.2079

Damor Jivabhai
Valjibhai Damor
Rameshbhai
Jivabhai,Damor
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Jignesh Kumar
Mahendrabhai,
Damore Ajay Kumar
Mahendrabhai

19 121

Private

Agriculture

0.2154

Bhagora Badabhai
Khatubhai

20 122

Private

Agriculture

0.2036

Bhagora Badaji
Khatuji wife of Asari
Maniben Daljibhai,
Asari Sharmisthaban
Manubhais widhva
wife, Asari Ramilaben
Manubhai Vasi
Manubhai Manubhai
Manubhai Manubhai
Manubhai

21 123

Private

Agriculture

0.5202

Kharadi Nilaben
Alwarbhai

22 125

Private

Agriculture

0.2619

Thakarda Kantibhai
Jivabhai Thakarda
Dahyabhai Jivabhai

23 71

Private

Agriculture

0.7924

Patel Mahendrabhai
Motibhai

24 73

Private

Agriculture

0.2925

Prajapat Valabhai
Sankabhai, Charan
Devalben Aydan,
Charan Geetaben
Bhanudan, Charan
Kailashben Bhanudan,
Charan Leelaben
Bhanudan, Charan
Bhavnaben Bhanudan,
Charan Sonalben
Bhanudan, Charan
Rupalben Bhanudan,
Charan Avniben
Bhanudan, Charan
Jashuben Bhanudan
née V.Aurat, Charan
Shankardan Ishwardan,
Charan Sajanba
Ishwardan, Prajapat
Dhulabhai Paragbhai,
Prajapat Girishbhai
Paragbhai, Charan
Jashuba Ishwardan,
Prajapati Nirmal
Kumar Kamleshbhai,
Prajapati Leelaben
Kamleshbhai, Prajapati
Kaminiben
Kamleshbhai, Prajapati
Girishbhai Joitabhai,
Prajapati Veenaben
Joitabhai,

25 74

Private

Agriculture

0.8286

Prajapat Valabhai
Sankabhai, Prajapat
Dhulabhai Paragbhai,
Prajapat Girishbhai
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Paragbhai, Prajapati
Veenaben Joitbhai,
Prajapati Leelaben
Kamleshbhai, Prajapati
Nirmal Kumar
Kamleshbhai, Prajapati
Kaminiben
Kamleshbhai, Prajapati
Girishbhai Joitbhai

26

75

Private

Agriculture

0.1077

Prajapat Babubhai
Khemabbhai, Prajapat
Kamlaben Khemabhai,
Prajapat Maniben
Khemabhai, Prajapat
Maniben Khemabhais
wife, Prajapat
Ramanbhai
Madhabhai, Prajapat
Kokilaben Madhabhai,
Prajapat Kailashben
Madhabhai, Prajapat
Kantibhai Madhabhai,
Prajapat Chandrikaben
Madhabhai, Prajapat
Nathiben Joitabhai,
Prajapat Sanchiben
Joitabhai, Prajapat
Leelaben Joitabhai,
Prajapat Kantibhai
Joitabhai, Prajapat
Dashrath Joitabhai,
Prajapat Ushaben
Joitabhai, Prajapat
Dahiben Heerabhai,
Prajapat Sajiben
Heerabhai, Prajapat
Maniben Heerabhai,
Prajapat Lakhuben
Chhaganbhai, Prajapat
Jashiben Jaswantbhai,
Prajapat Ashwinbhai
Chhaganbhai, Prajapat
Kapilaben
Chhaganbhai, Prajapat
Dixit Kumar
Jaswantbhai, Prajapati
Dahiben Jeevabhai,
Prajapati Madhuben
Jeevabhai, Prajapati
Geetaben Jeevabhai,
Prajapati Girishbhai
Jeevabhai

27

99

Private

Agriculture

0.7451

Ninama Babubhai
Kavajibhai, Kalaswa
Sanjabhai Adhelabhai,
Ninama Savitaben
Babubhai, Ninama
Pravinbhai Babubhai,
Ninama Amritbhai
Babubhai, Ninama
Maheshbhai Babubhai,
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Ninama Lakshmanbhai
Babubhai, Ninama
Umeshbhai babubhai

[Village: Bhiloda (CT)

28

967

Private

Non Agriculture

0.4526||Upadhyay Sanjay
Kumar Chandulal

Total||

9.7325||

[F. No. GJ/P/V/14/09/2022/3D]
SHAIKH AMINKHAN, Director
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